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B3, 2164(3M).— FralT TTHT 7 GZITAH AT Gt TETATS (S H START o SATHTT HT
arore) srferfeam, 1962 (1962 1 50) (S T8 T TATA I ATATHIH Fgl T4T &) T 17 3 3T &1 (1)
& LT T & T, T TEHTT 6 YSITTH S TTHIAT T8 T1AT il ATATAAT ST THR1e AT &
TS FEAT 100, oA 7 S9a<y 2026 F1.3M. 110(3) oAt 7 S9a<t 2026 91 | @ve 3 3ave (1) #
T T 21 38 AT & Fow SgEt # AR [oa a5 i arE-aneT, Ser-aw f i '
TSI TS § TR 3 / B Folde? qTeaaTe SIS, U, -1 g7 & =47, 0%, a1 S50, -6

AT SIS UH. -3 YT F 1. 9. 0F. JT S0, -2 TF GSierdd IRagd & o o, oA = orfies
T fharfeaa o ST w81 TSt F gy § qredered @8 o TS & o SWRT AT
IS A o TorT sraey o =y =rroror iy off

ST ITH TSI SATeEEATet il TTAAT Sar & A 15 Sa<t 2026 T 3T FT &F T2
off|
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Y I Sterfaa T a7T 6 T ITLTT (1) F SATHLOT H TeAH ATTAFRTI 7 e TLHIT Al SAqAT
e T & 213 Fra1T A 7 I OIe U A= 3 & TATq oY g q9T4T gl S 9¢ o 3 9
qTEaATE [a@T & o7 STUTerd &, SEH STANT & SATARIT T oIoid FHee &l A=eag 7T &

A A, Fea 1T ALHIT I AT AT 91T 6 T ITATT (1) FTT T&T ARKAT T TART Fd g

g FIT ST FweT g T 2 srferEeT & "o gt § R 9 § erduerda e 3 swan w1
srferTe srfSta b st

SIY e T T I<h ATATHIH ol 1T 6 T ITLTIT (4) FTRT TS AHAT T TN X g, T
AT Tt 2 5 36 W § SUTRT 7 ATIFRT T8 ATT0T o THhTOa 6 a0 F Feald qehr § [T g &
FATT T FAee ol & q<h BIa AT U F=7e A9 Rieqa forties § fAfga grm

TETTorad ST @S qreueTed Atataad, 1962 Fit ameT 10 F srefie et oft erfargf & forw smrer
TE 997 I wieared fofies quiaar STeart Rt ofiT Treaared & arateed el ot 718 9% Feaid
TR F g TS A7 T AT FILAT FTAaTST TET ST FHAT

AT
=T | T FT AT g [ sATh g7 AT
T THEAT | AR GECIE K
1 2 3 4 5 6

T TR S/ FIeT Foree qTeaaTsd SI. Sit. TH.-1 g § @ u%. am
.. wr.-6 i< e SfY. Sft.uw.-3 & . 6w, arar oftshue.-2

AT - T IEEIRR RS LU R SR
1 REIR 16 00 | 42 18
16 (STHT TrET) 00 04 62
16 00 53 07
ST U ST T 00 01 85
3 @z Sft ws ¥ o #319 00 14 71
16 00 54 74
16 01 49 65
STHT T 00 17 62
16 07 67 06
16 (51 @ze Sft U ¥ s #321) 00 24 99
37 01 45 32
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HILT =T TSI AT

54 01 65 37

134 02 55 22

137 00 72 95

144 00 72 95

145 00 01 84

146 (1) 00 01 84

125 (TH TH- 6) 00 09 45

124 00 30 60

2 EIEEE] 360 22 77 72

360 (1 U ST HY TTET) 00 02 33
EICCE]

(ST ..) 360 (TS ATzt UA.51.TH.#262) 00 00 31

360 02 33 07

a7 e Sfr Y, T 00 16 08

360 (=7 ATge 1. U4.5. U7 .#262) 00 13 00

360 05 50 81

AT TSI TredT 00 16 81

360 09 57 93

360 (31 AT2e 1. UA. =97, TH.#634) 00 34 45

AT U SIE. TedT 00 21 06

360 04 36 70

ar. oS e 00 05 18

360 00 00 20

359 00 41 52

& e Sfr . T 00 | 25 98

355 (afr.Ta. s, TreaT) 00 | 00 58

355 (afr.Ta. s, TraT) 00 | 01 49

359 02 61 58

355 00 43 98

357 01 69 43

356 00 11 00

352 01 20 00

353 00 63 24

351 00 39 60
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349 00 | 57 05
347 00 | 21 34
348-1 00 | 75 60
348-2 01 15 55
348-3 00 | 78 90
336 00 | 25 10
330 00 | 39 84
328 00 | 32 98
329 00 | 85 25
e 00 | 58 70
(ST ..) 350

366 00 | 25 34
367 00 | 23 57
368 00 | 09 91
369 00 | 46 15
370 01 | 56 50
372 00 | 35 10
373 00 | 20 32
374 00 | 22 83
377 00 | 17 81
325 00 | 35 18
324/ 00 | 44 77
324/3 00 | 44 78
378 00 | 55 60
379 00 | 25 60
322 00 | 30 50
290 01 | 92 60
288 00 | 92 22
354 01 | 26 60
321 01 | 55 46
519 00 | 51 10
520 00 | 69 33
521 00 | 31 10
506 00 | 36 10
523 00 | 75 60
528 01 | 39 88
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T T 00 | 36 88

529 o1 | 15 70

505 00 | 83 65

530 00 | 91 79

531 01 | 20 60

534 01 | 25 55

536 00 | 45 85

537 00 | 97 30

736 00 | 45 55

538 o1 | 19 60

e 01 | 37 94
(ST ) 733

732 00 | 43 70

727 o1 | 17 76

535/3 01 | 35 33

535/ 01 | 55 61

731 00 | 36 70

728 o1 | 88 09

730 01 | 20 55

729 00 | 77 38

726 00 | 25 30

725 00 | 45 39

717/% o1 | 15 89

717/ 02 | 67 39

745 00 | 55 59

744 01 | 35 96

746 00 | 52 61

716 00 | 61 00

710 o1 | 75 32

718 00 | 43 52

747 00 | 55 70

715 04 | 40 50

694 01 | 30 50

695 (.U, Y. #41) 00 | 26 46

695/1 02 | 55 70

695/2 00 | 75 60
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695/3 02 72 30

714 01 79 20

713 00 24 75

703 00 34 22

704 00 18 48

705 00 24 41

706 00 20 59

708 00 15 20

709 00 79 12

931 (+fr.fr.um. e ) 06 53 60

722 01 35 22

e 00 27 00
(@ L) 327/%

327/a 00 27 00

FgT TTET 00 06 98

331 00 49 57

333 00 85 50

334 00 85 60

332 00 45 20

338 00 18 10

FgT ITET 00 09 90

315/1 00 45 14

315/2 00 45 14

311 00 97 06

387 00 81 75

310 00 85 45

339 01 55 70

309 00 20 46

307 01 15 60

551 01 36 75

304 02 41 60

Ao ST, T 00 11 40

723 01 41 60

764 00 81 65

616/3 00 10 15

616%/ThT 2 00 10 15
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306 00 81 00

305 00 85 08

302 00 25 10

303 00 85 50

198 05 80 11

245 00 20 16

246 00 30 46

244 00 73 85

247 00 39 45

248/1 00 79 55

248/2 00 20 06

248/3 00 20 07
EIEEE]

(T ) 043 00 33 21

764 00 89 50

A o S A, T 00 14 58

=T 00 08 69

qre 00 01 17

T 00 02 68

360 00 34 25

359 01 60 57

362 01 60 20

405 00 23 11

414 02 31 54

.o S A, T 00 08 36

419 00 47 62

ar. oS e 00 17 22

418 02 55 15

Sfrsfr.ue. -6 00 03 23

3 oY 39 36 11 05

59 00 91 79

55 00 71 45

60 01 38 43

64 00 08 19

61 01 20 06

52 00 16 94
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30 02 24 55

35 00 13 92

34 00 15 97

31 00 87 65

33 00 14 70

32 (ST TTET) 00 17 56
TTHT T 00 60 74

483 01 21 20

487 01 25 45

695 01 47 07

697 00 02 61

696 00 58 32

(1.5 3M.19. T4) 04 06 23
(EET ) 688 00 22 54
667 00 47 02

670 01 27 35

687 01 83 08

672 00 10 40

685 01 62 99

684 00 04 45

674 01 10 63

675 00 07 21
.o S A, T 00 22 84
626 00 17 38

627 00 28 12

630 00 04 54

625 00 77 87

622 00 00 90

624 00 02 41

eTeT 00 02 86

623 00 18 36

TSt 336 02 72 29
FgT T 00 05 30

336 (ST.uA.3me 2T, #193) 00 03 36
443 00 20 90
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441 00 | 69 63
442 00 | 69 90
439 00 | 19 60
440 00 | 59 35
437 00 | 64 94
436 00 | 89 76
495 00 | 60 92
433 00 | 65 70
432 00 | 41 30
416 00 | 05 09
449 00 | 75 15
g7 T 00 | 02 67
417 00 | 81 76
Sft o Sf Y. #87 00 | 05 25
TSt
@) 431 00 | 62 42
418 00 | 27 45
419 00 | 03 05
422 00 | 55 60
421 00 | 50 21
392 (FTeT) 00 | 07 86
394 00 | 40 50
391 00 | 04 62
395 00 | 38 66
g7 T 00 | 03 30
362 00 | 86 10
363 01 | 41 13
T T 00 | 02 97
364 00 | 78 83
308 00 | 77 74
309 00 | 22 40
307 00 | 34 63
305 00 | 12 71
306 00 | 72 97
297 00 | 85 60
298 02 | 50 90
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299 00 | 94 54

g T 00 | 03 79

301 00 | 06 05

300 00 | 42 00

343 02 | 60 10

S e Y. #193 00 | 14 60

St e . #193 00 | 38 10

443 00 | 38 49

466 00 | 16 39

494 00 | 67 87

490 00 | 02 20

g T 00 | 01 38

496 00 | 17 57

. oA S A T 00 | 03 78
qTAST

) 430 00 | 04 33

428 00 | 18 72

427 00 | 40 58

426 00 | 22 06

425 00 | 13 99

424 00 | 13 78

423 00 | 27 76

T qTEAR 00 | 04 68

g T 00 | 01 94

388 00 | 23 89

g7 T 00 | 02 36

365 00 | 02 68

g7 T 00 | 02 74

S, S, B, -l 00 | o1 41

290 00 | 85 60

292 00 | 71 90

293 00 | 35 05

291 00 | 14 96

298 00 | 55 27

235 01 | 21 50

320 00 | 85 50
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334 00 38 60
357 00 78 33

[T, 7. TUFTTTUA-13011(26)/44/2025-30FH 0 - Fruasi(3-54961)]
THXTH OO, (AT d=a

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 28th April, 2026

S.0. 2164(E).— Whereas by the notification of The Government of India in the Ministry of Petroleum and
Natural Gas, Published in the Gazette No. 100 date 07 -01- 2026 SO.No0.110(E) Part-11,Section-3,Sub-Section (ii)
issued under sub-section (1) of section 3 of the Petroleum and minerals pipelines (Acquisition of Right of User in
Land) Act, 1962 (50 of 1962), (Hereinafter referred to as the said Act) the Central Government declared its
intention to acquire the right of user in the land situated in Tehsil Vagra, District Bharuch in Gujarat State, specified
in the schedule appended to that notification for the purpose of laying pipeline for the transportation of petroleum
from Details of Existing Trunk/Feeder Collector Pipelines From GGS-I Gandhar To CPF Via GGS-VI &
From GGS-111 Gandhar To CPF Via GGS-II Pipeline in the State of Gujarat. By the Oil & Natural Gas
Corporation Ltd >’

And whereas the copies of the said Gazette notification were made available to the public on 15 January
2026.

And whereas the Competent Authority has under sub-section (1) of section 6 of the said Act, has submitted
his report Central Government.

And whereas, the Central Government after Considering the said report and on being satisfied that the said
land is required for laying the pipeline, has decided to acquire right of the user therein;

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 6 of the said Act, the Central
Government hereby declares that the right of user in the land specified in the Schedule appended to this notification
is hereby acquired for laying the pipeline;

And further, in exercise of the powers conferred by sub-section (4) of section 6 of the said Act, the Central
Government hereby directs that the right of user of the said land for laying the pipeline shall, instead of vesting in
the Central Government, vests on the date of publication of the declaration, in Qil and Natural Gas Corporation,
free from all encumbrances.

Oil and Natural Gas Corporation Limited shall be exclusively liable for any compensation in terms of section
10 of the P & MP Act, 1962 and no suit, claim or legal proceeding would lie against the Central Government on
any matter relating to pipeline.
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SCHEDULE
Area
Sr. No. Name of Village Survey / Block No.
Hect. Are Sg.Mt.
1 2 3 4 5 6

EXISTING TRUNK / FEEDER COLLECTOR PIPELINES FROM GGS -1 GANDHAR

TO CPF VIA GGS - VI & FROM GGS - 111 TO CPF VIA GGS-II

TALUKA : VAGRA DISTRICT : BHARUCH STATE : GUJARAT
1 GANDHAR 16 00 42 18
16 (ASPHALT ROAD) 00 04 62
16 00 53 07
ONGC ROAD 00 01 85
G/S GNKO#319 00 14 71
16 00 54 74
16 01 49 65
ASPHALT ROAD 00 17 62
16 07 67 06
16 (GNKX#321) 00 24 99
37 01 45 32
54 01 65 37
134 02 55 22
137 00 72 95
144 00 72 95
145 00 01 84
146 (CANAL) 00 01 84
125 (SH-6) 00 09 45
124 00 30 60
2 CHANCHVEL 360 22 77 72
360 (ONGC ROAD) 00 02 33
360 (GNJIM#262) 00 00 31
360 02 33 07
ONGC ROAD 00 16 08
360 (GNIM#262) 00 13 00
360 05 50 81
ONGC ROAD 00 16 81
360 09 57 93
360 (GNWS#634) 00 34 45
ONGC ROAD 00 21 06
360 04 36 70
ONGC ROAD 00 05 18
360 00 00 20
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359 00 41 52
ONGC ROAD 00 25 98
355 (ONGC ROAD) 00 00 58
355 (ONGC ROAD) 00 01 49
359 02 61 58
355 00 43 98
357 01 69 43
356 00 11 00
352 01 20 00
353 00 63 24
351 00 39 60
349 00 57 05
347 00 21 34
348-1 00 75 60
348-2 01 15 55
348-3 00 78 90
336 00 25 10
330 00 39 84
328 00 32 98
329 00 85 25
350 00 58 70
366 00 25 34
367 00 23 57
368 00 09 91
369 00 46 15
370 01 56 50
372 00 35 10
373 00 20 32
374 00 22 83
377 00 17 81
CHANCHVEL(Contd.) 325 00 35 18
324/A 00 44 77
324/B 00 44 78
378 00 55 60
379 00 25 60
322 00 30 50
290 01 92 60
288 00 92 22
354 01 26 60
321 01 55 46
519 00 51 10
520 00 69 33
521 00 31 10
506 00 36 10
523 00 75 60
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528 01 39 88
CART TRACK 00 36 88
529 01 15 70
505 00 83 65
530 00 91 79
531 01 20 60
534 01 25 55
536 00 45 85
537 00 97 30
736 00 45 55
538 01 19 60
733 01 37 94
732 00 43 70
727 01 17 76
535/A 01 35 33
535/B 01 55 61
731 00 36 70
728 01 88 09
730 01 20 55
729 00 77 38
726 00 25 30
725 00 45 39
CHANCHVEL (Contd.) 717IA 01 15 89
717/B 02 67 39
745 00 55 59
744 01 35 96
746 00 52 61
716 00 61 00
710 01 75 32
718 00 43 52
747 00 55 70
715 04 40 50
694 01 30 50
695 (GNSB#41) 00 26 46
695/1 02 55 70
695/2 00 75 60
695/3 02 72 30
714 01 79 20
713 00 24 75
703 00 34 22
704 00 18 48
705 00 24 4
706 00 20 59
708 00 15 20
709 00 79 12
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931 (CPF GANDHAR) 06 53 60
722 01 35 22
327/A 00 27 00
327/B 00 27 00
CART TRACK 00 06 98
331 00 49 57

333 00 85 50

334 00 85 60

332 00 45 20

338 00 18 10
CART TRACK 00 09 90
315/1 00 45 14
315/2 00 45 14

311 00 97 06
CHANCHVEL (Contd.) 387 00 81 75
310 00 85 45

339 01 55 70

309 00 20 46

307 01 15 60

551 01 36 75

304 02 41 60
ONGC ROAD 00 11 40
723 01 41 60

764 00 81 65
616/A 00 10 15
616/B 00 10 15
306 00 81 00

305 00 85 08

302 00 25 10

303 00 85 50

198 05 80 11

245 00 20 16

246 00 30 46

244 00 73 85

247 00 39 45
248/1 00 79 55
248/2 00 20 06
248/3 00 20 07

243 00 33 21

764 00 89 50
ONGC ROAD 00 14 58
NALA 00 08 69
NALA 00 01 17
NALA 00 02 68
360 00 34 25
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359 01 60 57
362 01 60 20

405 00 23 11

414 02 31 54

ONGC ROAD 00 08 36
419 00 47 62

ONGC ROAD 00 17 22
418 02 55 15
GGS-VI 00 03 23
MULER 39 36 11 05
59 00 91 79

55 00 71 45

60 01 38 43

64 00 08 19

61 01 20 06

52 00 16 94

30 02 24 55

35 00 13 92

34 00 15 97

31 00 87 65

33 00 14 70

32 (ASPHALT ROAD) 00 17 56
ASPHALT ROAD 00 60 74
483 01 21 20

487 01 25 45

695 01 47 07

697 00 02 61

696 00 58 32

(DTYS GANDHAR) 04 06 23
688 00 22 54

667 00 47 02

670 01 27 35

687 01 83 08

672 00 10 40

685 01 62 99

684 00 04 45

674 01 10 63

675 00 07 21

ONGC ROAD 00 22 84
626 00 17 38

627 00 28 12

630 00 04 54

625 00 77 87
MULER (Contd.) 622 00 00 90
624 00 02 41
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CANAL 00 02 86
623 00 18 36

4 PALDI 336 02 72 29
CART TRACK 00 05 30
336 (GNID#193) 00 03 36
443 00 20 90

441 00 69 63

442 00 69 90

439 00 19 60

440 00 59 35

437 00 64 94

436 00 89 76

495 00 60 92

433 00 65 70

432 00 41 30

416 00 05 09

449 00 75 15
CART TRACK 00 02 67
417 00 81 76
GNGB#87 00 05 25
431 00 62 42

418 00 27 45

419 00 03 05

422 00 55 60

421 00 50 21

392 (CANAL) 00 07 86
394 00 40 50

391 00 04 62

395 00 38 66
CART TRACK 00 03 30
362 00 86 10

363 01 41 13
CART TRACK 00 02 97
364 00 78 83

308 00 77 74
PALDI (Contd.) 309 00 22 40
307 00 34 63

305 00 12 71

306 00 72 97

297 00 85 60

298 02 50 90

299 00 94 54
CART TRACK 00 03 79
301 00 06 05

300 00 42 00
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343 02 60 10
GNID#193 00 14 60
GNID#193 00 38 10

443 00 38 49

466 00 16 39

494 00 67 87

490 00 02 20

CART TRACK 00 01 38

496 00 17 57

ONGC ROAD 00 03 78

430 00 04 33

428 00 18 72

427 00 40 58

426 00 22 06

425 00 13 99

424 00 13 78

423 00 27 76

PADALPUR MINOR 00 04 68
CART TRACK 00 01 94
388 00 23 89

CART TRACK 00 02 36
365 00 02 68

CART TRACK 00 02 74
GGS-II 00 01 41

290 00 85 60

292 00 71 90

293 00 35 05

PALDI (Contd.) 291 00 14 96

298 00 55 27

235 01 21 50

320 00 85 50

334 00 38 60

357 00 78 33

[F. No. Expl-13011(26)/44/2025-EXPL-PNG (E-54961)]
REGHURAM KRISHNA, Under Secy.
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